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and other staff members with three years of
service of which the last date of applica-
tion was December 31st, 1981; and

(b) if so, the action taken by Govern-
ment ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. P.
SHARMA) : (a) and (b) There was no
special internal examination for Traffic
Assistants cither to Indian Airlines or in
Air India. Indian Airlines had released
an open advertisement for
Traffic Assistants for their Northern Re-
gion in November, 1981 and the last date
for receipt of applications was 23rd
November, 1981. There were press re-
ports alleging irrcgularities in the selection
of staff for the post of Assistant Station
Superintendents, in Air India, for which
the last date for receipt of applications
was 31st December, 1981. In this selec-
tion, a2 firm of consultants conducted the
written test and one of their representatives
was associated in the selection pancl for
group discussion of successful candidates.
There were no irregularities in the selec-
tion to the posts,

PAYMENT OF HIGHER RATES OF INTEREST
BY THIRD WORLD COUNTRIES FOR USING
CREDITS FOR IMPORTS

3508. SHRI SATYENDRA NARAIN
SINHA : Will the Minister of FINANCE
be pléased to state :

(a) whether the West European Gov-
ernments have recently decided that third
world countries using their credit for im-
ports from them should pay higher rates
of interest; and

(b) 'if so, how does this decision effect
Indian imports from these countries ?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE) : (a)
and (b) Most West Furopean Govern-
ments follow the OECD consensus for fix-
ing interest rates on the export of capital
goods from their countries. Importing
countries are categorised into the relatively
rich, intermediate and relatively poor
categories and higher interest rates are fixed
for the relatively rich and intcrmediate
countries as compared to the relatively
poor countries. India is categorised as a
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relatively poor country, During the recent
revision of interest rates in July, 1982,
interest rates for the relatively rich and
intermediate countries had been raised
whereas the interest rate for imports by
the relatively poor countries has been kept
at the pre-revised rates.

2. Import of capital goods into the
country is allowed on a slective basis keep-
ing in view the essentiality of the item and
indigenous availability. However, any
increasc in the OECD consensus rates as
far as India is concerned would result in
increasing the cost of projects based on

imports from the OECD group of
countries.
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3510. SHRI GHUFRAN AZAM :
SHRI H. N. NANJE GOWDA :

Will the Minister of FINANCE be plea-
sed to state :

(a) whether the International Fund for
Agricultural Development—an internation-





